= g a T HIGH COURT OF DELHI: NEW DELHI

NoL Gl D3 Gaz, - AIDEIC 2024
Dated, the 317 May. 2624

ORDER

Ponse Svenue oL
Honble the Acting Chiet Justice and Honble Tudges of this Court have been pleased to
make the following postings/transfers in the Delhi [gher Judicial Service with effect from

07.06.2024 -

S. Name of officer From To Remarks
N, {(Mr./Ms,)
I Ankit Singla On repatiation from Special Judge (PC On being vacated by
‘National Green = Act). CBI-02. * Mr. Rakesh Kumar-IIl
Tribunal, New Delhi ~ RACC on 04.06.2024, who has
‘ taken voluntary
. . . jetremert

Chewa Singh On  joining.  after PO. Labour Court- .In & vacant  Court
availing CCI 06, RACC carlier presided over by

Mr. Chander Mohan

Note: - The judicial officers shall be under the control of the Principal District & Sessions
Judge-cum-Special Judge (PC Act) (CBD. RACC, New Delhi.

BY ORDER OF THE COURT

Sd/-
(KANWALJEET ARORA)
REGISTRAR GENFRAL

% D3 Gaz JATDHC 2024 Dated. the 317 May, 2024
toon torwarded for information and necessary action Lo -

ke Principad Distiet & Sessions Judges, Delhi.

P Procipal Dieariet & Sessions Judge cum Special Judge (PC Ac (CBh, Rouse
Loenie Conrts € \xmply\, New Dethr,

Lhe Principal Tudge, Fanly Courts ¢HEO), Dwarki Coars Comples, Pk, sew
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Fie Seercetiry, Mumistry ef Fainance. Government of Inden, North Block . New D
Fae Member .‘écuct.u‘.\'. Delhr Pegal Services Authoriy . Pateala House, New §elin
Fhe Direaor cAdmimstrations. Deihit Judicial Academy, Dawarki, New Delhi
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE-CUM-SPECIAL JUDGE
(PC ACTYCBI) ROUSE AVENUE COURT COMPLEX, NEW DELHI.
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